FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION C HE STAKEHO
CPDC GEMINI R (INDIA) PRIVATI

RELEVANT PARTICULARS

1. | Name of corporate person CPDC GEMINI STAR (INDIA) PRIVATE LIMITED

2. | Date of incorporation of corporate person | 08/01/2019

3. | Authority under which corporate Registrar Of Companies, Mumbai under the
person is incorporated /registered Companies Act, 2013

4. | Corporate identity number/ limited liability | U74999MH2019FTC319194
identity number of corporate person

5. | Address of the registered office and Level 7, The Capital, Plot No. C-70, G Block,
principal office(ifany) of corporate person | Bandra Kurla Complex, Bandra Mumbai 400051

6. | Liquidation commencement date of 13th June 2022
corporate person

7. |Name, address, email address, Ms. Purnima Shetty
telephone number and the registration DX-6, Om Woods, Plot No.144, Nr. Dmart, Sector-21,
number of the liquidator Nerul East, Navi Mumbai 400706

Email: pcspurnima@gmail.com

Tel. No. +91-9920100695

Regn No. IBBI/IPA-002/IP-N00394/2017-18/11197
8. | Last date for submission of claims 13th July 2022

Notice is hereby given that the CPDC GEMINI STAR (INDIA) PRIVATE LIMITED has
commenced voluntary liquidation on 13th June 2022

The stakeholders of CPDC GEMINI STAR (INDIA) PRIVATE LIMITED are hereby
called upon to submit a proof of their claims, on or before 13th July 2022 to the
liquidator at the address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronic
means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
Purnima Shetty
Liquidator of CPDC Gemini Star (India) Private Limited
IBBI/IPA-002/IP- N00394/2017-18/11197
Date: 17th June 2022
Place: Mumbai
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FORM G

INVITATION FOR EXPRESSION OF INTEREST
{Under Regulation 284 (1) of the Insolvency and Bankrupicy

[Insoheency Rasolulicn Procass for Corparala Persons] Requlations, 2016

RELEVANT PARTICULARS
1. |Nama of the corporate debior |Nationg Steel and Agro Indistries Limited.
2 |Date of i |n'nr[:-|:|ra1|r.r'1 of mrpcrare dabfor Januar',' 03, 1585
1 |Authority under which corporate dablor is |RaC-Mumbai

lincorporaled  registerad : | oo i oy
4. |Corporate ientity number / limited Bability | L27100MH1335PLG 140378

idendification nusmbear ufr:-rr:-urmp dﬁhb::-r
5. |Address of the registared offica and

|principal office (if any) of corporate debbor

“1B2T, Tulsiani Chambers, Nariman PainL
Murmbas MH 400021 IN

& |Insclvency commencement date oithe  |Apnil 11, 2022
_|corporate deblar |
. |Date of invitation of exgression of interest | June 17, 2022

By email request o
cirp. nsail@decoderesolvency.com
1O visit: nsail. decoderesolvency.oom

[
2 Ellgb-':ullllj.r for reschution appicants under
__|section 25(2){h) of the Code &5 available at
4 |Morms of inefigiblity applicable undar
|section 294 ara available al:

1IZI hasldate fiar reu&ptc:! EX[rEssion of Interest -.|J|f||' 4, 2072

11. Date of issue of provisional fist of |duly 71, 2022
|prospeclive resoluion appbcants |

12.|Last date for submission of objeclions to | July 16, 2022
provisional list

13, Date of issue of fingl list of prospecive |July T, 2022
jrasoluticn apphcants |

14.|Date of Issua of information memorandum,  [July 16, 2022

{evaluafion matix and request for resolution
___|plans ta prospective resolution applhicants
15. Manner of oblaming requesl for rescluban

plan, evaluation matrix, information

|[memarandum and further informatian |
16, Last dake for submission of resolution plans | Auwgust 17, 2022
17.[Manner of submitting resolution plars e |Subenit All Decurnents in 2 parts on or balore
resolution professona! [the: [ast date
[Part 1; Sealed Envelope Addressed to;
Oushyanl © Dave, 11071 Dalamal Towsers,
{Mariman Poinl, Mumbai-400 021, India
{Par 2; Email all docwements in & passward
prodected file boo
|carp. naallﬁdatudemsuhanq' LOm
|August 28, 2022

[Potential ﬁeﬁ:éulsﬂﬁﬁ.ﬁi:lliﬁan'.s raceive amai
from: cirp.nsaibfidecoderesohency.com

13 Estma’&d -:lal:a Tca suberession of resnut-:n

For
Advertising in \
TENDER PAGES R 16.06 2022
Tender Notice
Contact Orfina e-lendars are mwied from Manufacturars!
Suthorised deaker (as per details given in ender
JITENDRA PATIL dociments) far supply ol Slaintess gbeal lubes oo our
VAMNIUS C-:-:npera;ln-a 5ugardFac1:-rEfE. of UP The a-tender
: . documents with defafed specificalions lerms and
MOblle NO-- -:r‘:lurr:" NS IEIZ-:I:I can e ﬂu.l-lnl.JE&r: tad fram e-lender poral
[tp:”ﬁtE‘[‘l Br.up.nic.in fedaration website
9029012015 wanwLupsugarfed,org fims b Bme. Old biddes should also
. siibmil the lender lea s 2, 36800,
Landline No.: Tha r-.1ar||EI!;I|n5| Dnrlnlzln?jl%r FEUEIFD:::' rasenvas the
rgpl 0 cancel any or all bidsfannul e-bidding process
67440215 'H?F""ﬁ'.lf assigning any reason & decisaon ol Federabion
will b2 final & binding. _MANAGING DIRECTOR
TO WHOMSOEVER 1T MAY CONCERN

THIS IS TO INFORM THE GENERAL PUBLIC THAT FOLLOWING SHARE CERTIFICATE(S) OF PIX TRANSMISSIONS
LIMITED HAVING ITSREGISTERED OFFICEAT. J-7, MIDC, HINGNA ROAD, NAGPUR-440016. REGISTERED
INTHE NAME(S) OF THE FOLLOWING SHARE HOLDER(S) HAS/HAVE BEEN LOST BY THEM.

NAME OF HOLDER(S) FOLIO-NOTCERTIFICATION-NOT—DISTINCTIVE NO—TNO-OF SHARES
A MEE TA ™ N050315| 58054 | 4355301 - 4365400] 100

KANTI J MEHTA

THE PUBLIC ARE HEREBY CAUTIONED AGAINST PURCHASING OR DEALING TN ANY WAY WITH TH
ABOVE REFERRED SHARE CERTIFICATE(S).

ANY PERSON(S) HAS/HAVE ANY CLAIM IN RESPECT OF THE SAID CERTIFICATE(S) SHOULD LODGE SUCH
CLAIM WITH THE COMPANY OR IT'S REGISTRAR AND TRANSFER AGENTS Link Intime India Private
Limited, C-101, 247 Park, L.B.S. Marg, Vikhroli (West) Mumbai - 400083. WITHIN 15 DAYS OF PUBLICATION
OF THISNOTICE. AFTER WHICH NO CLAIMWILL BE ENTERTAINED AND THE COMPANY MAY PROCEED TO
ISSUE DUPLICATE SHARE CERTIFICATE/S. NAME OF SHARE HOLDER:

PLACE: MUMBAI | DATE: 17/06/2022 1. NILAM K MEHTA 2. KANTI J MEHTA

“19.Name and regm‘ranmn number o the |Dushyant C Dave
[resalution professiona (IBEIIPA-003AP-NODDG 17201 7-18/10502

20, [Name, Addrass and e-emal of the resolution | 1101 Dalamal Towers, Nariman Point,
professional. a5 ragestared wilh the Beard  |Mumbes - 400027 INCWA. Emead |d:

[dushyant. daveiidecoderesohvency oom

{Dushyant C Dave, 1901, Floor-11, Piot-211,

Dralamad Toreer, Free Press Journal Mang

{Mariman Poink, Muemibai, Maharashira-400021

[Email |d: cirp.nsailflidecoderesolvency.com

|By amail reguest to

jcirp.nsailEdecoderesolvency.com

[June 17, 2022

21 |Address and email to be usad for
comespondence with the resolidion
professional

22, |Further details are available af or with
3.|Date of publication of Form G

RP Dushyant C Dave

IBBI Regn. No.: IBBIPA-OO3AP-NOOOE T 2017-18/10502

IP's registered emall: dushyant dave@decoderesalvency.com
Communicabion 1D; cirp.nsalli@ decoderasalvency com

Date: June 17, 202
Place: Mumbai

- FOR THE ATTENTION OF THE STAKEHOLDERS OF
CPDC GEMINI STAR (INDIA) PRIVATE LIMITED

FORM A
PUBLIC ANNOUNCEMENT

(Reoulation 14 of tha lreohency and Bankruptcy Board of India
iVoluntary Liguidaton Process) Regulatons, 2017)

] _____ RELEVANT PARTICULARS

] NE:'P:E -:tmmra‘e s | CFDC GEMIMNE STAR {IMOLA) F'HI"-'HTE IJI'-'IITEI:I
Diaie :lflrr_'q':q:t.lrm.n ufl:ul[.lu'all.- peson | | o801 2010
3 Authanty under which conponma Ha;lstr:lr Of Cormpanies, Mumba under tha

| person ks incompanstad [repistenad
4 Covporate idendly number/ imbed fabity | L7A0EOMH2016FTC319104

icdentity rumber of ooporahs person

6. | Addmess of the regstened ofice and [ Level 7, Tha Capisd, Piot Mo, C-70, G Block,

| principal officedfany) of comparsba parson H-mﬂaﬁurla Complax, Benora Mumical $00051

B |k

A, qu'i.HIIH'll:l-" commencament date of 131'1 JLI"IEE"DEE
7 | Mame ::I:h.‘:'lm-:. amal adkdress, | M. Pumirma Shatty

tefephone numbar and the mgestraton
number of the Souidator

Cie6, O Wioods, Piot Mo 144, W Oman. Sector-21,
| Manil East, Mavi Mumba 400706
| Emai: peapumimaiiigral.oom
| Ted, Mo, =91 -99001 D06RSE
| Regn ko, IBEEPA-OE PRS0 7180 1157

g, | Last date for submisson of dalms 156 Juby 2022

Whirlpool

WHIRLPOOL OF INDIA LIMITED
(CIN: L2291 91PM1960PLCO200ES)
Regd. Office: Plot Mo. A-4, MIDC, Ranjangaon, Taluka-Shirur,
Dist. Pune- 412220, Maharashtra
Tel Mo.: 02138-660100; Fax No.: 02138-232376
E-mail: investor_ contact@whirlpool.com;
Website: wew whirlpoolindia.com

NOTICE TO THE SHAREHOLDERS REGARDING 61* ANNUAL GENERAL
MEETING OF THE COMPANY

1. NOTICE is hereby given that the Sixty First Annual General Meeting [AGM)
of Whirlpool of India Limited (“the Company™) will ba held an Friday,
18" July, 2022 at 11:.00 AM (IST) throwgh Video Conference/Other Audio
Visual Means {"VC/OAVNT) in compliance with all the applicable provisions
of Companies Act, 2013 (“Act”) and the Rules made thersunder and the
SEBI [Listing Obligations and Disclosure Requirements) Regulations, 2015
{*SEBI Listing Regulations™) read with General Circular No. 142020 dated
April 08, 2020, No, 17/2020 dated April 13, 2020, No, 20/2020 dated May
05, 2020 and subsequent circulars issued in this regards, latest being
General Circular No. 02/2022 dated May 05, 2022 issued by the Ministry of
Corporate Affairs (“MCA Circulars”), Circular No. SEBYHO/CFD/CMD2!
CIRP/P/2022/62 dated May 13, 2022 issued by the Sacurities and Exchange
Board of India (“SEBI Circular”) and other applicable circulars issuad in
this regard, to fransact the business that will be set forth in the Notice of
AGM.

2. The Notice of the AGM along with the Annual Report for the Financial Year
{FY} 2021-22 will only ba sent by electronic mode to those members whose
e-mail addresses are registered with the Company/Depository Participant{s)
(*DPs") in compliance with the aforesaid MCA Circulars and SEBI Circular.
Members may nole that the Notice of the AGM and Annual Report will also
be available on the Company’s website at www whirlpoolindia.com, website
of Stock Exchanges i.e. BSE Limited and National Stock Exchange of India
Limited at www.bseindia.com and www.nseindia.com respectively and also
on the website of NSDL at www.evoling.nsdl.com. The copies of the Notice
af the AGM along with Integrated Annual Report for the FY 2021-22 shall be
sent to those Members who reguest for the same.

3. Manner of registering/updating email address:

‘Members Members holding shares in physical mode and who have |
holding not updated their email address with the Company are
|shares in requested to update their email addresses by writing to

physical form RTA al delhi@#nkintime.con or shikha karakoli @ linkintime. co.n
or sunil.mishra @ linkintime.co.in along with the copy of the
signed request letter in ISR-1 mentioning the name, folio
number and address of the member, self-attested copy of
the PAN card, and self-altested copy of any document
{eq.: Driving License, Election Identity Card, Passport)
in support of the address of the Member,

Members

Please contact your DPs and {egrster or update your
holding email address with the respective DPs
|shares in
|demat form

4. Manner of castmg vole thrnugh e-trntlng

» The Company will be providing remote e-vofing (“remote e-voting”) faciity
to all its members to cast their vate on all the resolutions set ouf in the Nolice
of the AGM. Additionally. the Company will also provide the facility of voling
through e-voling system during the AGM {("e-voting”). Detailed procedure
for remaote e-voling/e-voting will be provided in the MNotice of the AGM,

» The login credentials for casting the vaotes through e-voling shall be made
available through the various modes provided in the Notice as well as
through email after successful registration of the email addressas.
The details will also be made available on the website of the Company.

5. Book Closure and Final Dividend:

Fursuant o Saection 91 of the Act and Hegulation 42 of 5EBI Listing Regulahons,
the Register of Members and Share Transfer books will remain closed from
Thursday. 30" June, 2022 to Wednesday, 06" July, 2022 (both days inclusive)
for ascertaining the list of Members who would be enfitled to recaive dividand
af ¥ & per share for the financial year ended March 31, 2022, subject 1o
approval of shareholders at the ensuing AGM of the Company. The dividend
will be payable online to those members whose bank details are updated
and via dividend warrants/demand draftsicheques 1o the members whaose
bank details are nol registered with the Company.

6. Manner of registering KYC including bank details for receiving Dividend:

* For Members holding shares in physical mode, SEBI vide its Circular dated
4% November, 2021, has mandated registration of PAN, mobile number,
amail, address with PIN code, nomination, specimen signature and bank
details {collectively referred to as "KYC") with Company/Reqistrar and Share
Transfer Agent (RTA). Members holding shares in physical form are,
therefore, requested to update their KYC with RTA at Link Intime India Private
Limited, Nobte Heights, 1% Floor, Plot NH-2, C-1 Block LSC, Near Savilri
Market, Janakpuri, New Delhi-110058 by sending a duly filled Form ISR-1
and other relevant forms available on the website of the Company at
www. whirlpoolindia.com or RTA at www. linkintime.co.in.

* Membars holding shares in dematenalised mode are requestad to update
their complete bank details with their DPs fo avoid delay in receiving the
dividend.

7. Tax on Dividend

» Members may note that the Income Tax Act, 1961 (Act), as amended by the
Finance Act, 2020, mandates that dividends paid or distributed by a Company
after 1% April, 2020 shall be taxable in the hands of the Membars.
The Company shall therefore be required fo deduct Tax at Source (TDS) at
the time of making payment of the final dividend. In order to enable us fo
determing the appropriate TDS rate, as applicable, Members are requested
1o submit the documents in accordance with the provisions of the Act,

* For Resident Members, tax shall be deducted at source under Secton 194
of the Act at 10% on the amount of Dividend declared and paid by the
Company during FY 2022-23, subject to submission of PAN by the Mamber
If PAN is not submitted, TDS would be deducted @ 207% as per Section
20684 of the Act.

* |n cases whera the Member submits Form 153G (applicable to any person
gther than @ Company or a Firm)/Form 15H {applicable 1o an individual
above the age of &0 years), provided that the eligibility condifions are being
met, no tax at source shall be deducted.

« Apart from the above, since the TDSWithholding rates are different for
resident and non-resident Membaers, if there is a change in your residential
status, as per the provisions of the Act, you are requested to get your
residential status updated in your demat aceount or the physical folio, as
applicable, before the Record Date.

+ Tax Exemption Forms are available at the website of RATA
woww_linkintime. co.in.

This notice is being issuad for the information and benefit of all the

Members of the Company in compliance with the applicable circulars of the
MCA and SEBI.

For Whirlpool of India Limited
-Place : Gur L% Roopali Singh
Elﬂ'@” 5 gp&nﬁ}apr in Company Secretary

Maotice is hersby given that the CPDC GEMINI STAR {IMDI&) PRIVATE LIMITED has
commenced voluntary liguidation om 13th Junes 2022
The stakehalders of CPDC GEMINI STAR (INDIA) PRIVATE LIMITED are hersby
called upon 1o submit a proal of thelr claims, on ar befare 13th July 2022 to the
ligguiiclatos al the address monkaned against iem 7.
The finarncial craditors shall submit their proot of Sairms by slectronic means only. All
ather stakeholders may submit tha preof of claims in person, by post or by electronic
means.
Submission of false or misleading proofs of claim shell stiract penatties.,
-
Furnima Shietly
Ligusdator of CPDC Gemir Sar {India) Privale Limded
IBELPA-CD2/TP- NO0394/2017-18/111497
Date: 1 Tth June 2022
Flace: Mumbai

B
Indian Bank
: 1 *“_"“"‘"?"' A D
LR B B m'. W ‘*
B BRANCH: 56, Jewellers Appart men eer Road, Cumbala H
Mumbai - 400026, ¢Tel: 022-23886161, *E-mail: cumbalah|II@lndlanbank.co.in

POSSESSION NOTICE
Under Rule 8(1) of security Interest (Enforcement) Rule 2002

Whereas, the undersigned being the authorised ofricer of Indian Bank, Cumbala Hi
Branch, 56, Jewellers Appartment, Pedder Road, Cumbala Hill, Mumbai - 400026,
under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 (act No. 54 of 2002) and in exercise of powers conferred under section
13(12) read with rule 8 and 9 of Security Interest (Enforcement) Rules 2002 issued a Demand
Notice Dated 25.03.2022 calling upon the Borrower Ms. Natasha Dilipsingh Parihar and
Mr. Dilipsingh Parihar (Guarantor) to repay the amount mentioned in the notice ¥ 22,25,343.00
(Rupees Twenty Two Lakhs Twenty Five Thousand Three Hundred Forty Three Only) as
on 25.03.2022 within 60 days from the date of receipt of said notice with future interest and
incidental charges w.e.f 25.03.2022.
The Borrower having failed to repay the amount, notice is hereby given to the Borrower and
the Public in General that the undersigned has taken Symbolic Possession of the Property
described here in below in exercise of powers conferred on him/ her under section 13(4) of the|
said Act read with rule 8 and 9 of the said rule on this 13" of June, 2022.
The Borrower in particular and the Public in General is hereby cautioned not to deal with the|
Property and any dealings with the Property will be subject to the charge of Indian Bank
Cumbala Hill Branch, 56 Jewellers Appartment, Pedder Road, Cumbala Hill,
Mumbai - 400026, for an amount of ¥ 22,25,343.00 (Rupees Twenty Two Lakhs Twenty Five
Thousand Three Hundred Forty Three only) as on 25.03.2022 with the future interest and
incidental charges w.e.f. 25.03.2022.

DESCRIPTION OF IMMOVABLE PROPERTY:
Residential House having Survey No./ Gut No. 44 (PT), Plot No. 71/2, Vrajdershan Nagrif
& BM, Petrol Pump, Vangaon- Chinchani Main Road, Village- Vangaon, Dahanu, Thane,
Maharashtra - 401102, Boundaries:- East- Open Plot, West- Open Plot, North- Open Plot,
South- Vangaon Chinchani Main Road.

Date : 13.06.2022
Place: Cumbala Hill

Sd/-
Authorized Officer, Indian Bank

ALFRED HERBERT (INDIA) LIMITED
CIN: L749599WEB1919PLCOD3516

Regd Office: 12/3, Strand Road, Kolkala 700001
Email: Kolkata@aliradharbart.com,

Website: www.alfredherbert.co.in
MNOTICE OF 102ND ANNUAL GENERAL MEETING AND

E-VOTING INFORMATION
Maotice is hereby given that One Hundred and Second Annual General
Meeting of the Company will be held on Friday, 12th day of August,
2022 at 10:30 A.M. through Video Caonferencing ("WVC™) Other Audio
Visual Means ("OAVMY to framsact the business, as set out in the MNotice
of the AGM.
In view of the continuing COVID-19 Pandemic, the Ministry of Corporate
Affairs (MCA) vide its circular dated Sth May, 2022 read together with
circulars dated 13th January, 2021, 8th  April, 2020, 13th April, 2020 and
oth May, 2020 (collectively referred to as "MCA Circulars”), permitted
convening the Annual General Meeting ("AGM" ¢ "Meeting") through
Video Conferencing ("VC©) or Other Audio Visual Means ("OAVM"),
without physical presence of the members at a commaon venue,,
Further, the securities and Exchange Board of India vide its circular
dated 12th May, 2020 and 15th January,2021{'SEBI circulars'] has also
granted certain relaxations. In accordance with the MCA Circulars, SEBI
circulars, provisions of the Companies Act, 2013 ("the Act") and the
Securities and Exchange Board of India {Listing Obligations and Disclo-
sure Requirements) Regulations, 2015 ("SEBI Listing Regulations"}, the
102nd AGM of the Company is being held through VG / QAVM,
The Notice of the AGM alongwith the Annual Report 2021-22 will be sent
by electronic mode o those Members whose e-mail addresses are
registered with the Company/Depositaories in accordance with the
aforesaid MCA Circular dated 12th May 2020. Members may note that
the Motice of the AGM and the Annual Report 2021-22 will be available
on the Company's website: www,alfredherbert.co.in and website of
Siock Exchange i.e. BSE Limited: www.bseindia.com.

The Register of members and Share Transfer books of the Company will
remain closed from Saturday, 6th August, 2022 to Friday, 12th
August, 2022 (both days inclusive).

In accordance with Rule 20 of the Companias (Management and Adrin-
istration) Amendment Pules, 2015, the Company has lixed Friday, Sth
August, 2022 as "cut-off date™ o delarmine the aligibility o hembars
to vole by electronic means or vola at the AGM. A person whose name
is recorded in the Register of members of the Company or in tha
Staterment of Beneliclal Owners mainlained by the depositories as on
the cut-off date, i.e. Friday, 5th August, 2022, only shall be entitled to
availl the facility ol e-voling or vola at the AGM.

The remote e-voling penocd commeancas on Tuesday, 3th August, 2022
at 10:00 a.m. and ends on Thursday 11th August, 2022 at 5.00 p.m.
Manner of registering / updating e-mail addresses:

® hMembers holding share(s) in physical mode are requested fo register
their email address in order to receive notice of the 102nd AGM and
Annual Report for the year ended 31st March, 2022 and the login
credentials for e-voting by uploading the same at: Link for updation of
FAM -hitp:/mdpl.in/formipan-update and flink for updation of Email
Id - hitp:mdplLin/form/email-update.

o Member{s) holding shares in electronic mode are requested to regis-
ter! update their e-mall addresses with their respective Depository
Farticipant{s) for receiving communication from the Company elec-
tronically.

Manner of Casting Vole through e-voling

e The Company is providing facility of remote e-voling to its Members in
respect of all resolutions set out in the Notice convening the 102nd
AGM. The facility of casling voles by a mamber using remala e-vating
as well as the s-voling system an the data of the AGM will be provided
by CDSL. Membars attending the 102nd AGM through VC/OAVM will
be countad for the purpose of ascerlaining the guorum under Section
103 of tha Companies Act, 2013.

# The login credentials for casting the votes through e-voting shall be
made available to the members through e-mail after they successiully
registar their e-mail addresses in the manner provided above,

Members are requested to carefully read the Notice of the AGM and in

particular, instructions for joining the AGM, manner of casting vote

through remote e-voling or voting at the AGM
For Alfred Herbert {India) Limited
Sdr-
Shobhana Sethi
Chief Financial Officer &Company Secretary

FPlace: Kolkata

36™ ANNUAL GENERAL MEETING (AGM)

NILKAMAL LIMITED ™
Sl  CIN:L25209DN1985PLCO00162  Nilkamal

Regd. Office: Survey Mo, 35412 & 354)3, Near Rakhodl Bridge, Silvassa-Khanvel Road,
Vasona, Silvassa - 396 Z30 (Unlon Terrilory of Dadra & Nagar Havali)
Phone: (260-2699212 « Fax: 0260-2699023
Ernail: irvestordnilkamal com - Website: wew.nilamal .com

Natice is hereby given that the 36" Annual General Meeting (AGM) of the
Members of the Company will be held on Saturday, July 16, 2022 at 11.00
a.m. through Video Conference (VIC) / Other Audio Visual Means [DAVM),
as per provisions of Companies Act, 2013, Rules framed thereunder and SEBI
(Listing Obligations and Disclesure Requirements) Regulations, 2015 read
with the Minisiry of Corporate Affairs ("MCA”) circular dated April 8, 2020 and
April 13, 2020, May 5, 2020, January 13, 2021 and May 5, 2022 (collectively
referred o as "MCA Circulars”) and Securities and Exchange Board of India
Circular No. SEBIHOICFD/CMD1/CIR/P/2020/79 dated May 12, 2020 and
SEBI/HO/CFD/CMDZ/CIR/P2021/ 11, Dated January 15, 2021 (referred to
as SEBI Circular”) without the physical presence of the Members at a commoan
VEMUE.

The Annual Report of the Company for the year 2021-2022 including the
Financial Statements for the year ended March 31, 2022 ("Annual Report”)
along with Notice of the AGM will be sent only by email to all those Members,
whose email addresses are registered with the Company or with their
respective Depository Paricipants ("Depository”) and the Company's
Registrar and Transfer Agent, Link Intime India Private Limited, in accordance
with the MCA Circulars and the SEBI Circulars.

Members can join and participate in the AGM through VC/ OAVM facility anly.
The instructions for joining the AGM and the manner of participation in the
remaote electronic voting or casting vote through the e-voting system during the
AGM are provided in the Notice of the AGM. Members participating through the
VCIOAVM facility shall be counted for the purpose of reckoning the quorum
under Sechon 103 of the Companies Act, 2013, The Annual Report of the
Company for the year 2021-2022 along with the Notice of AGM will be available
on the website of the Company. Le. www.nilkamal.com and the website of BSE
Limited and National Stock Exchange of India Limited, i.e. www bseindia.com
and www.nseindia.com. Members holding shares in physical moede and who
have not updated their e-mail addresses with the Company can obtain Notice
of the AGM, Annual Report andior login details for joining the AGM through
WC/OAVM facility including e-voting by sending scanned copy of (a) Copy of
the signed request letter mentioning the folio number, name and address of the
Member, (b} Self-attested copy of the PAN card, and (c) Self-attested copy of
any document (eq.: Aadhar, Driving License, Election [dentity Card, Passport)
in suppart of the address of the Member by email to investor@nilkamal.com.
Additionally for oblaining login details member(s) may sent above delails
through e-mail directly al evoting@nsdl.co.in.

Board of Directors at their Meeting held on Monday, May 23, 2022,
recommended Final Dividend at the rate of Rs. 15/- per equity share having
naminal value of Rs, 10/-for financial year ended March 31, 2022,

The Final Dividend shall be credited to the eligible Member(s) directly to the
respective bank accounts through Electronic Clearing Service (ECS) National
Automated Clearing House (NACH) etc. In order to receive the dividend
withaout any delay, the Members holding shares in physical form are requested
to submit duly signed letter cantaining folio number, particulars of their bank
accounts along with the original cancelled cheque bearing the name of the
Member and copy of PAN to M/s Link Infime India Private Limited, C-101, 247
Park, L.b.s. Marg, Vikhroli, West, Mumbai : 400083 to update their bank
account details and all the eligible shareholders holding shares in demat mode
are requested to update with their respective Depository Participants before
Friday, July 8, 2022, their cormect Bank Account Number, including 9 Digit
MICR Code and 11 digit IFSC Code, E-mail ID and Mobile Nofs).

Shareholders are also informed that in terms of provisions of Income Tax Act,
1961, dividend paid and distributed by the Company will be taxable in the hand
of shareholders. Communication in this regard shall also be available on the
Company website www.nilkamal.com.

The Company is pleased to provide remote e-voling facility to the Members fo
cast their votes electronically on all the resolutions set forth in the Motice
convening the said Meeting. The facility of e-voling will also be made available
at the AGM and Mambers atlending the AGM through VC/OAVYM, who have not
cast their vote by remote e-voling, will be able to vole at the AGM. The
Company has availed the services of NSDL to provide the facility of remote
e-voling / e-voting at the AGM.

The remote e-voling period begins on Wednesday, July 13, 2022, {at 9:00
AM.IST) and ends on Friday, July 15, 2022, (at 5:00 PM. IST). During this
period shareholders of the Company, holding shares either in physical form or
in dematerialized form, as on the cut-off date Faday, July 8, 2022, may cast
their vote electronically. The remote e-voting module shall be disabled by
NSDL for voting thereaﬁer. The voting rights of Members shall be in proportion
to their shares in the paid-up equity share capital of the Company as on the cut-
off datei.e. July 8, 2022.

Any person, who acguires shares of the Company and becomes a Member of
the Company after sending of the MNotice and holding shares as of the cut-off
date, may obtain the login 1D and password by sending a request at
evoting@nsdl.co.in. However, if hefshe iz already registered with NSDL for
remate E-voling then he/she can use histher existing User ID and password for
casting the vote.

The details instructions for joining the AGM through VC/OAVM and casting the
vote through remote e-valing / e-voting at the AGM is provided in the Notice of
AGM. Members are requested to carefully go through the same. Members,
who need assistance before or during the AGM regarding e-voting facility and /
or VCIOAVM facility, can send a request at evotingi@nsdl.co.in or use Toll
freeno.: 1800 1020940/ 1800 224430,

Motice is also given that Register of Members and the Share transfer books of
the Company will remain closed from Saturday, July 9, 2022 lo Saturday,
July 16, 2022 [both days inclusive) for the purpose of Annual General Meeting
and dividend .

The Dividend when sanctioned will be payable to those Equity Sharehalders,
haolding shares either in physical form or in dematenalized form on the close of

Friday, July 8, 2022. By order of the Board of Directors

Sdl-
Place : Mumbai Priti Dave
Dated : 17-06-2022 Company Secretary

Data: 16th June, 2022

PUBLIC NOTICE

MOTICE is hereby given that M/s Viraj Profiles Private Limited (Formerly known as
MYs, Viraj Profiles Limited w.e.f 31.03.2022) "herein refer to the ‘Company™ having
its Registered Office at G-34, MIDC Tarapur Industrial Area, Boisar, Dist. Palghar —
401 506 have created the mortgage on following properties in favour of M's AXIS
TRUSTEE SERVICES LIMITED, “nerein refer to the Security Trustee®™ having its
Registered Office at Axis House, Bombay Dyeing Mills Compound, Pandurang
Budhkar Marg, Worli, Mumbal — 400 025 representing Union Bank of India
(e-Andhra Bank) “herein refer 1o the Lead Bank”, Bank of Baroda (e-Vijaya Bank),
Indian Overseas Bank and Central Bank of India“hersin refer to the Member
Banks® in consartium.

The following original title deeds have been misplaced somewhere and could
not be traced out after thorowgh search:

Sl Descriplion of Description of

Mo. the litle deeds the property

1. |1. Original Lease deed dated 10.08.2004 |Plot Nos. 140 (1) and (2), |
registered under 81 Mo, PLR-2009/2004 |Vilage  Saravali,  Dist

1122004 executed between Mrs, Fenu
Kochhar the Lesser' therein and M's Viraj
Forgings Limited the Lesses’

2. Original convevance deed Mo, PLR-145/2009
expculed batween Mrs. Renw Kochhar and M's
Viraj Forgings Limited, Renu Kochhar fo Vira
Forging Limited (403/2005)

3 Original Deed of Assignment (for 139, 140{1) &
140(27) dated 13.03.2007 between Viraj Alloys
Limited to Viraj Profiles Limited (1125/2007)

Palghar, Maharashtra (Endia)

2. | 1. Driginal Sale Deed dated 26.12.2003 executed [ 5'G  No. 118,  Village |
between Rustom Godrej Joshi  the Vendor' | Mahagaon, Dist. Palghar,
therein and Nitin Ram Prakash Chatwal and Renu | Maharashtra (india)

Meeraj raja Kochhar 'the said Purchasers' therein,
registered  under  Docements  Seral  No.
PLR-2949-2003, with 5.A.0.- Palghar

3. /1. Desd of Corweyance dated 30.10.2008 | &G MNo. 187/3/3, Vilage|
executed between Hitesh Ram Prakash Chatwal | Saravali, Dist  Palghar,
“the Viendor' therein and M's. Viraj Profiles Limited | Maharashtra (india
the Porchaser” therein, registered under
Document Sesial Mo. PLR-150-2009, with 5.R.0.-

Palghar .

4, |1, Deed of Conveyance dated 30102008 |SG No, 1873, Village
expcuted between Hitesh Ram Prakash Chatwal | Saravall,  Dist  Palghar,
the Vendor' therein and Mes. Virg) Profies Limited | Maharashtra (india)

‘the Purchaser therein, registered under
Document Seral Mo, PLR-146-2009, with 5.R.0.-
Palghar

5 1. Deed of Corweyvance dated 30.10.2008
eecuted between Hitesh Ram Prakash Chatwal
‘the Vendor' therein and M/'s. Viraj Profiles Limited
The Porchaser theren, repistered under
Document Serial No. PLR-153-2009  dated
11.2.2009 with 5.R.0.- Paighar

6. | 1. Original agreement dated 29.8.2002 bearing
No. PLR-1345/2002
2. Oniginal conveyance deed dated 17.6.20M.3 No.
PLR-1213/2003b
3. Original conveyance deed No. PLR-151/2009
dated 10102008

7. | 1. Original agreement dated 29.8.2002 beanng
Mo, PLR-13434/2002
2. Origina! conveyance deed dated 17.6.2013 No.
PLR-1213/2003
3, Original conveyance daed No. PLRE-151/2009
datad 30.10.2008

&G No. 2511, S/G No. 252
and 5G No. 34 \illage
Maan, Dist.  Palghar,
Maharashtra (ndia}

All that piece or parcel of
Land at Villape Saravall,
Taluka  Palghar  Disirict
Thane {now, Paighar) 45/1
(6311), 461 ({ 621)& 46/2
(62/2)

Al that piece or parcel of |
Land at Village Saravali,
Taluka  Palghar,  District
Thane  (now,  Palghar)
158/1(A) (61/1A), 1591(B)
(61718), 15972 (611,
1661 (57/1) & 167 (58)

8 |1. Conveyance dated 30.10.2008 bearing
reqistration Serial Mo, PLR -153 of 2009 executed
between Smil Renu Meera) Kochhar as Vendor
and M/'s. Virzj Profiles Limited as the Purchasers
(2008 Comveyanca”)

All that piece or parcel of |
Land admeasuring 16200
SoMirs.  beadng  S/G
Mo.57/1 at Village
Varangade, Taluka Palghar,
District Thane

All that piece or parcal af |
Land bearing /G Mo127 a

9. 1. Onginal corveyance dead dated 30.4.2006 Mo.
PLR-1645/2006

2. Original conveyance deed dated 27.03.2009 |vilage Betegaon, Taluka
bearing No. PLR-1248/04 Palghar, District Thang (now,
Palghar)- 99630 Sq Mir

All that piece or parcel o |
land kmown as Plat No.139
within the village fimits of

10. | 1. Dead of Conveyance dated 3010.2008 bearing
Reqistration Seral Mo. PLR-147 of 2009 executed
betwean Shri Nitan Ram Prakash Chatwal as the

Vendor and M/s. Viradl Profiles Limited as the | Saravall,  Taluka  and

Purchasers Registration  Sub-District
Palghar,  District  and
Repistration  District  Thane
{mow. Palghar)

11. | 1. Dead of Conveyance bearing Registration Serial | All that piece or parcel of |
Mo. PLR-148 of 2009 dated 14.01.2009 |land known as Plot Nos.
executed  between  ShriNitin - Ram  Prakash | 110, 111/, 11414,
Chatwal as the Vendor and M's. Vil Profiles | 194/80, 116, 119 & 12018
Limited as the Purchasers Vilape Mahagaon, ([Dist

Palghar, Maharastra {india) .

All persons having custody of the aforesaid documents are hereby required to make
same known to the undersigned in the below mentionad addrass within 15 days from
the date of publishang of nolice in the newspager thareod, Tading which M5, Virg
Profiles Private Limited (Formerly known as M/s. Viraj Profiles Limited w.e.f
31.03.2022) will act on the Certitied copy of the above mentioned documents and
the certificate basing on the certified copies shall be valid and enforceable undear law.

Sucharita Patra

Advocate , High Court

Room No. 10, 2nd floor, Prakash Chamber 77,
Magindas Masier Road, Fort, Mumbai- 400023,

DCB Bank Limited
Registered Office: 61" Floor, Tower A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai - 400013. D B BAN K
Retail Asset Collection Department: Retail Collection, Shop No. 135 to 141, 15t Floor, Huma Mall, L. B. S. Marg,
Kanjurmarg (West), Mumbai - 400078. Telephone No.: 022-62310086.
AUCTION SALE NOTICE
(Under Rule 9(1) of the Security Interest (Enforcement) Rules 2002)
Auction sale notice for sale of immovable Assets under the securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with
proviso to Rule 8(6) of the Security Interest (Enforcement) Rule, 2002.
Notice is hereby given to the public in general and in particular to the Borrowers, Co-borrowers and the Guarantors in particular, by the Authorized Officer, that the under
mentioned property is mortgaged to DCB BANK LTD., The Authorized Officer of the Bank has taken the Symbolic Possession under the provision of Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002. The property will be sold by tender cum public auction as mentioned below for recovery of
under mentioned dues and further interest, charges and cost etc. as per the below details:-
The property will be sold “as is where is” and “as is what is” condition. This is also a notice to the Borrowers, Co-borrowers and the Guarantors of the loan about holding of
the auction cum sale on the mentioned date, if their outstanding dues are not repaid in full.
Sr. Name of the Borrower(S) & Guarantors(S) and . Reserve Price Date & Time
No Outstanding Amount Details of Mortgage Property “Earnest Money Deposi{ of Auction
TY[ AT _Unknown Legal Heirs and Representatives of Deceased Flat NO. 102, 1 Floor, Gaurav Maninan No. 4, Gaurav sankaiy Rs. 42.00.000/- 29-07-2022
Birendrakumar Alias Virendrakumar Abhaynarayan Pandey| Phase IV, Off. Mira Bhayander Road, Behind Green Cour T _
Mr. Parvesh Arvindkumar Pandey, Mr. Umesh Virendrakumay Club, Mira Road (East), Thane - 401107. 10'0_0 AMtg
Pandey, Mr. Dhirenkumar Abhaynarayan Pandey, Mrs. Lalt] Date Of Symbolic Possession: 26.03.2022 Rs. 4,20,000/- 10:30 AM
Birendrakumar Pandey, Mr. Arvindkumar A. Pandey. Flat No. 104, T Floor, H-Wing, Gaurav Residency CHSL, Nex
Outstanding Amt.: Rs. 1,14,26,675.50/- (Rupees One Crord to Ginemax, Near Mayor's Bungalow, Mira Bhayander Road] ~ ns- 98:00.000/- | 22-07-2022
Forteen Lakh Twenty Six Thousand Six Hundred Seventy Five and Near Kanakia Park, Mira Road (East), Thane - 401107. sl 11:00 AM to
Paise Fifty Only) with further interest as on 06.12.2021. Date Of Symbolic Possession: 26.03.2022 Rs. 5,80,000/- 11:30 AM
2) | Mr. Dhiraj Shamji Oza, M/s. New World Multitrade, Mrs. Parita Jay| Flat No. 3, 1%t Floor, Annapurna Building, Navadurga
Oza, Mr. Jay Dhiraj Oza, M/s. Joy Travellers Club, Mr. Yash Dhira] Co-operative Housing Society Limited, Plot No. 127, Road Rs. 1,10,00,000/- 22707'2022
0za, Mrs. Sunita Dhiraj Oza. No. 24 A, Sion (West), Mumbai - 400022. =+{+ 12:00 Noon
Outstanding Amt.: Rs. 2,63,33,425.65/- (Rupees Two Crorgd Date Of Symbolic Possession: 23.03.2022 RS 11 00 000/’ t0 12:30 AM
Sixty Three Lakh Thirty Three Thousand Four Hundred TwentyFlat No. 4, 1% Floor, Annapurna Building, Navadurg:
Five and Paise Sixty Five Only) with further interest thereon as Co-operative Housing Society Eimited, Plot l\?o_ 127, Rog( Rs. 1,60,00,000/- 22-07-2022
on 21.06.2021. No. 24 A, Sion (West), Mumbai - 400022. ~-{ 12:00 NOON
Date Of Symbolic Possession: 23.03.2022 Rs. 1600000~ | to 1230 A
3) | Mr. Vishwas Bhau Jadhav, Mrs. Vijaya Vishwas Jadhav, Mr. Ami{ Flat No. 303, 3 Floor, B Wing, Parivar Safalya Uo-opera‘uvel
Vishwas Jadhav Housing Society Limited, D. G. Mahajani Path, Sewree]  Rs.1,00,00,000/- | 29.97-2022
Outstanding Amt.: Rs. 95,68,750.89/- (Rupees Ninety Five Lakt] Mumbai - 400015. S . 01:00 A.M to
Sixty Eight Thousand Seven Hundred Fifty and Paise Eighty Ning Rs. 10.00 000/- 01:30 P.M
Only) with further interest as on 16.04.2021. Date Of Symbolic Possession: 22.03.2022 B
4) | Mr. Sahadev Balchand Agarwal, M/s. Shree Balaji Enterprises Rep] Flat No. 1301, Thirteen Floor, Building No. C/1, Lok Everest
by Mrs. Usha Agarwal, M/s. Industrial Chemical Works Rep. byl Jathashankar Dosa Road, Mulund (West), Mumbai - 400080 Rs. 2,40,00,000/-
Mr. Sahadev Agarwal, Mr. Anand Sahadev Agarwal, Mr. Mayank AND 22-07-2022
Sahadev Agarwal, Mrs. Usha Sahadev Agarwal Flat No. 1401, Fourteen Floor, Building No. C/1, Lok Everest}......c.c.cviiniiinnd 02:00 P.M tol
Outstanding Amt.: Rs. 1,81,42,545.71/- (Rupees One Crord Jathashankar Dosa Road, Mulund (West), Mumbai - 400080 02:30 A.M
Eighty One Lakh Forty Two Thousand Five Hundred Forty Five and Rs. 24,00,000/-
Paise Seventy One Only) with further interest as on 08.06.2021. | Date Of Symbolic Possession: 25.03.2022
o) | Mr. Sundeep Srirang More, Mrs. Seema sundeep More, Mrs] Flat No. 101, 1% Floor, Datta Ganesh Building, Plot No.101
Vimal Srirang More, M/s. Sainath & Co. Sector-1, Sanpada, Navi Mumbai - 400705. Rs. 75,00,000/- 22-07-2022
Outstanding Amt.: Rs. 68,80,679.02/- (Rupees Sixty Eight Lakh 03:00 P.M to
Eighty Thousand Six Hundred Seventy Nine and Paise Two Only)| Date Of Symbolic Possession: 17.03.2022 Rs. 7.50.000/- 03:30 P.M
with further interest as on 29.09.2021. Y
6) | Mr. Rameez Samad Patel, Mrs. Najma Samad Patel C-2, Flat No. 702, Samnan Park, Jivan Road, Mumbraj
Outstanding Amt.: Rs. 14,19,689.46/- (Rupees Fourteen LakH Thane - 400612. Rs. 26,00,000/~ | 22-07-2022
Nineteen Thousand Six Hundred Eighty Nine and Paise Fourty SiX ) 04'0_0 P.M 10
Only) with further interest as on 11.08.2021. Date Of Symbolic Possession: 31.03.2022 Rs.260000- | 0430PM
7)| Mr. Nilesh Shivkumar Poddar, M/s. Karma Sita Infrastructure] Flat No. 303, 3 Floor, A-1 Emerald Building, Neelkanth
Mrs. Jyoti Nilesh Poddar, Mrs. Indu Shivkumar Poddar Regent, Pant Nagar M | G Co-operative Housing Society ~ Rs.2,00,00,000/- | 92.97-2022
Outstanding Amt.: Rs. 69,55,872.89/- (Rupees Sixty Nine LakH Limited, Pant Nagar, Ghatkopar (East), Mumbai - 400075. 05:00 P.M to
Fifty Five Thousand Eight Hundred Seventy Two and Paise Eighty Rs. 20.00.000/- 05:30 P.M
Nine Only) with further interest as on 17.04.2021. Date Of Symbolic Possession: 29.03.2022 T
The intending buyer may contact Mr. David Vannapor on Mobile No. 098108419977. Date and Time of submission of EMD on or before 21-07-2022 upto 05:00 P.M., with
request letter of participation KYC, PAN Card, Proof of EMD at Email: david.vannapor@dcbbank.com.
The intending purchasers / bidders are required to deposit EMD amount either through NEFT / RTGS in the name of the beneficiary, DCB Bank Limited, Branch: Andheri (East),
Account Name: RAOU Non PDCG Collection, Account No.: 0612955100223, IFSC Code: DCBL0000061.
STATUTORY 30 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002
The Borrower, Go-borrowers and the Guarantors are hereby notified to pay the sum as mentioned above along with up to dated interest and ancillary expenses before the date
of auction, failing which the property will be auctioned / sold and the balance dues, if any, will be recovered with interest and cost.
Sd/-
Date: 17.06.2022 Authorised Officer,
Place: Mumbai DCB Bank Limited
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Executive Engineer (Civil),Civil Division, Prakashgad, Ground

Phone: (O) 26474211 / 26472131 Extn.2586, Fax: 2647 28 66,

floor, Plot No.G-9,Bandra (E),Mumbai-51

E-mail: eecbandra@mahadiscom.in
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